REGISTERED

4o CENTRAL ADMINISTRATIVE TRIBUNAL
EN "~ BANGALORE. BENCH
* o K K H K ¥

‘ , Commercial Complex (BDA)

Indiranagar
Bangalore - 560 038
pated s+ 5 JUL 1988
_ . ;
RPPLICA : o
CATION NO.S 223 & 224 | _ /e7(F)
Ww.P, NO, , P : /
R o
fQPlicant{s)b Respondent (=) } | |
Shri S, Kothandan & snother V/s The Secretary, Pfo Reiluays & S Ors
To ’
1. Shri S. Kothendan . 6. The Divisional Personnel Manager

Bangalors Division
Southern Railuay
Bangalors - 5§Qﬁ0237

No. 4, Nsar Petrol Bunk
K.P, Agraharam\
Bangalore - 560 023

The Assistent Engineer (Buildings)
Bangalore Division )
Southern Railway o~
Bangalore - %60 023

2. Shri Munirathnam _ 7.
No. 5, Ranaaurthy Compound
I1 Cross, 6th Blook
Rajajinagar :
Bangalore ~ 560 010

3.

4.

Se

Shri M,S. Anandaramu
Advocate

128, Cubbonpset ﬁain Road -
Bangalore - %60 002

The Sscretary
Ministry of Rallways
Rail Bhavan

New Delhi - 110 001

The Genaral Managsr
Southern Railway
Park Town j
Madras - 600 003

Subject =

8. Shri Muthu Krishnan

g..u

10.

Carpenter/Khalasi

104 (A)/SBC

Southern Railway - i
Bangalors Division
Bangalors - 560 023

Shri K. Huddappa
Mmason/Skilled et
Bangalore Division
Southern Railway ~—  ~
Bangalora - 560 023

Shri M. Sreerangaish _
Railway Advocate
3, S.P. Bullding, 10th Cross
Cubbanpet main Road -
Bangalore - $60 002

e

—

SENDING COPIES OF ORDER PASSED BY THE BENCH

Please find enclosed herewith the copy of mDER/szax/mmmsER
passed by this Tribunal in the above sald application(s) o 30-6-88

%if:>/// 041/2%? - | o |
' uﬁ&) Sl | :Kéyw%&z)ﬁ'fsédr\

Encl : As above f (JupICIAL)
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IN THE CENTRAL ADMINISTRATIVE Tx1BUNAL
BANGALORE BENCH: BANGALORE

Dated the 30th day of June, 1 ¢ 8 8.

Present

THE HQN'BLE MR. JUSTICE K.S.PUTTASWAMY .. VICE CHAIRMAN

THE HON'BLE Mx. L.H.A. REGO . .. MEMBER(A)

APPLICATIONS NOS.223 & 224 OF 1987(F)

1. S.Kothandan S/o Subramani,
29 years, Carpenter/Khalasi,
IOW/A, Southern Railways,SBC,
Bangalore City and
3/o No.4, Near Petrol Bunk,
K.P,Agraharam, Bangslore-=23. Applicant in Appln.
No.222/87.

2. Munirathnam S/o K.Venkatappa,
38 vyears, Mason/Khalasi,
I0i/A, SBC, Southern Reilways
Bengalore City
R/o No.5, Ramamurthy compound,
II Cross, 6th Block,
Rajajinagar,Bangalore-10 -do-  No0.224/87.

(By Shri K Subbz Rao & i S Anandaremu, Adv for applicants)

=-VS .=

1. Union of Indias .

represented by its Secretary

to Government, i#inistry of Trans-
port, Deptt. of 3ailways,

'Rail Bhaven'

New Delhi.

The Generel iManager,
Southern Railways,
Park Town, Madres.

The Divisional Personnel i#lanager,
S

outhern Railways,Bangalore City. Respondents

contCe..




4. The Assistant Engimeer(Buildincs)
Southern Railways, S.E.C.
Bangelore City.

5. Cheluveiah Deleted as per
6. Narayanaswamy(dead)  Court order dated
7. Ramanna Narasspra 21-4—1088‘

8. Nissar Ahmed

9, :uthu Krishnan,
uaroonter/Khalaql,
I04(A)/SEC
Southern Hdailweys,
Bencalore City.

1C.K.Mucdappa,
{dason/skilled
Southern Railweays
Bangalore City. .. Respondents.

(E-1 to R4 by Shri M.Sreerangaiah, Railway Advocate.
B-¢ and R-1C served but unrepresented)

These applications are coming on for hearing
to-day, Hon'ble Vice Chairman made the following:

ORDER
Apolicants by Shri i#.S.Anandaramnu.
2. Respondents 1 to 4 by Shri d.Sreerancaiah.
3. Respondents ¢ and 10 though Huly served, have

remained absent and unrepresented.
4, After the arouments were heard at some length,
Shri Anencaramu, learned Counsel for the applicants,
preys for permission to withdrew these applications

\ 9 \ reserving liberty to the applicants to file fresh

aDpl cations challenging the Order NolE. Cell/l78/87
//'(B/P €12/VII/Artizan) dated 31-12-1987 of the D1v151ona1




T

N

i

Personnel Officer, Bangalore City, and ‘also the
Seniority List dated 10-6-1988 (Annexure-R1) on

all such grouncs as are avasilable to them.

5. Shri Sreerangaish vehemently opposes the
submission of Shri Anandaramu. But, we consider

it proper to grant thk§ reguest of Shri Anandaramu.
We, therefore, cdismiss these applicetions as with-
drawn by the applicants reserving likerty to them

t5 challenge the order dasted 31-12-1987 supra and
also the Seniority List dated 10-6-1988(Annexure-3l).

\Qy 6. No order as to costs.

! /
Sll-_ sd[-
v N A ¥ IV e 4. (9 LR
(K.s. RJTTASﬁ'AMY) 7 28 (L.H.A. REGO) “
VICE CHAIRMAN SAEMEER(A)

TRUE COPY
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